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5166. %Y ITEEAK AT : FqT
g W WAl dg TN A OFA A6
fF:
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(3) =@ ga=@ & aformeasy
e WG F1 fRa gifa g3 ?

T W Werew § vew walr (ot faen-
W ) : (F) srCetad FHafEt
F A & IEE ) @ a@N
q yTmafaq FH=ET 1 geaE A
FTA A Fe dOW qrr A OA
fom# sroemfag wd=fal #1 fafws
A qT g #1 gfeew, fag
affad #ad sewr sfafw &
fafasr Sgeal #1 @I qUr
TS &1 gTAT F QN AT FfoT-
i #1 ff eqedyEw feam T Any
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5167. *it wgrow fag Wt : |
afcagn oav AtagR W Ag q@Td 7
T F9 fF:
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T3 ; AR

(&) afz g, ar W s fea
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afcage aar dtagw W@t (To &o
¥o Ao Ao TA): (F) BT A
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w@T ¥ SUE ¥ FOEAr O X

IqAT FT g9 g gRN fF aw &
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B ym T @ s avEw
9 @ fegr s
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ANTI-INDIAN ACTIVITIES OF CHINESE IN
INDIA

5169. SHRI R. BARUA: Will the
Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government are aware
that the Chinese nationals in India
particularly those residing in Calcut-
ta have of late increased their anti-
Indian activities;

(b) whether some officials of the
Chinese Embassy have visited Calcut-
ta recently and, if so in what con-
nection; and

(c) the steps which have been ta-
ken by Government to check the
anti-Indian activities of the Chinese?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) Government have no
such information.

(b) Three officials of the Chinese
Embassy at New Delhi visited Cal-
cutta between June 30 and July 4,
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1968, in connection with consular
activities.

(c) Necessary Vigilance in regard
to any subversive activity by the
Chinese nationals residing in India
is being maintained and appropriate
action under the law, as and when
necessary is taken.

REINTEGRATION OF INDIA

5170. SHRI ABDUL GHANI
DAR: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is a fact that the re-
gional, lingual and communal diffe-
rences are deepening day by day and
all countries are taking undue bene-
fit due to these differences;

(b) whether it is also a fact that
Government are considering to re-
appoint a Boundary Commission
with instructions to find out ways
to divide the whole country in seven
zones; ‘

(c) if so, the names of members
of the proposed Commission; and

(d) when the Commission will
start functioning and in how much
time it is expected to make its re-
commendations?

THE MINISTER OF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI VIDYA CHARAN
SHUKLA): (a) Government are
aware of the regional, linguistic and
communal feelings in some sections
of the country and appropriate ad-
ministrative and political steps are
being taken to promote a sense of na-
tional oneness. It is not correct to
say that all countries are taking un-
due benefit on account of these ten-
sions.

(b) No, Sir.

(c) and (d). Do not arise.
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